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1 4 S 2 3 .___,------
8. Telvikas Kendra 
9. Agrawal Auto 

10. Radheyshyam and Sons 

11. Hiralal Shivprasad 

12. Hiralal Shivpra sad 
13. Bera Auto 

14. Indian Auto 
15. Khetan Oil Co. 

16. Kisan Auto 

17. Rudhali Filling Station 

18. Indra Auto 

19. Jagdamba Auto Service 
20. Dilip Filling Station 
21. Vijay Automobiles 
22. Hindustan Automoblies 

23. Basti Oil Co. 
24. Tulsyan Automobiles 

25. Uroar Automobiles 
26. Pandey Automobiles 

Bast! 
Itwa 
Mahndewal 

L.R.P. Road 
(Khalilabad) 
BasH Town 
Shoratgarh 
Hariyya 
Naugarh 

Domeriaganj 
Rudhali 

Babhnan 

Nawg,arh 
Bansi 
Barhani 
Basti 

-do-
-do-

Bewan Chauraha 
Basti 

1022KL 
430KL 

S2KL 556KL 

122KL 670KL 
721KL 

50KL 630KL 
1266KL 
490KL 

1504KL 
(40 to 15Kls. HSD 

p.m.) 
(40 to 50KLs. HSD 

p.m·) 
lSSKL 835KL 

4SKL 

159KL 

1302KL 
l' 570KL 

172SKL 
1174KL 

942KL 
728KL 
490KL 

LP G 

1. Mis. Adarash Gas Service 

2. MIs. Khalilabad Gas Service 

Investigation into F:nancial Soundne,,~ of 
Harijan and poor people before allott:ng 

Gas Agencies in Basti, U.P. 

3401. DR. CI-IANDRA SHEKHAR 
TRIPATHI: \Vill the Minister of 
PETROLEUM AND NATURAL GAS be 
pleased to state : 

(a) whether any assessment of financi~\ 1 
position of Scheduled Castes and the poor 
sections is made before allotting them the 
agencies of petrol pump and gas; 

(b) if so, the criteria of assessnlent ar.d 
the details of financial position of these 
Scheduled Castes in whose names the 
asencies of petrol pumps and gas have 

Basti 

Khalilabad 

(26,000 Cylinders 
(14.2 Kg. Capacity) 
(5857 Kg. Capacity) 

been allotted in District Basti of Uttar 
Pradesh; 

(c) whether before allotting gas and 
pump agencies to a person belonging to the 
weaker sections (Scheduled Castes and 
Scheduled Tribes) Governnlent propose to 
get it investigated as to whether he will run 
the agency himself or the same will be 
run by some nch person and whether such 
investigations are proposed to be conducted 
from time to time after allotment of the 
agency; and 

(d) if not, the reasons therefor? 

THE MINISTER OF STATE OF THE 
MJNISTRY OF PETROLEUM AND 
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!~ATURAL GAS (SHRI NAWAL 
KISHORE SHARMA): (a) and (b) The 
relevant selection guidelines stipulate that 
the annual income of a candidate (under 
all categories) and his family/as defined in 
the guidelines) should not be in excess of 
Rs. 24,OOOf-. The Oil Selection Boards 
make the select ions in th is background. 
keeping in view the information re~ating to 
loans!sources of fin'lnc:ng etc. fur Jished 
in the prescribed form by the appilcants 
and having regard t J the Reserve Bank of 
India Scheme for Loans upto 75% of the 
capital expenditure to selected candidates 
under the Social Objective Categories. 
Business ability and other relevant factors 
are a]so taken into account by the Boards 
in selecting the most suitable candidate. 
The same ptocedure and criteria have been 
observed by the Board in making select ion 
for petrol/diesel retail outlets in Basti. 

(c) and (d) A stipu1ation exists in the 
dealership agreement that the dealer will 
be a working dealer. Besides periodical 
inspections by the oil companies. any com-
plaints about benami operations are looked 
into and appropriate action is taken. 

[English] 

IntroductIon of re,ult-criented culture in the 
fUDctionin~~ of the mining sectnr 

.3402. SHRI K. RAMAMURTHY: 
Will the Minister of ENERGY be pleased 
to state: 

(a) the steps being taken to replace the 
bureaucratic ~uttlJrc )f flll'.\:i.iuujr:~ .n mining 
sector by WOi k and result-orientfj C'JltL, ';, 

as has b;en su~gested by hinl in tIl'';' 
National Seminar on Mineral Mining 
Technology in India organised by the 
Bureau of Public Enterprises; and 

(b) the steps being taken to avoid 
cost and time over-runs and to increase the 
productivity and production in the mining 
sector? 

THE MINISTER OF ENERGY (SHRI 
V AS ANT SATHE) : (a) and (b) Promoting 
accountability and result-oriented manage .. 
ment and work culture, effecting improve-
ment in production and productivity and 
preventing cost and time over-funs of 
projects of the coal companies, under the 
Ministry of Energy are a cantinuing exei·cise. 
The steps that are being taken in this 

direction include, investment in new mines, 
adoption of better technology, fuller utili-
sation of mining capacity already created, 
more efficient use and better maintenance 
of equipment, stricter control of inventory 
and economy in the use o~ stores. better 
use of n1anpower by controlling absenteeism 
and enforcing discipline and identifi-
cat ion of surplus workers and their re-
deployment a fter suitable training';' better 
availability of S",<lrce inputs like explosive ~ 
timber etc., reduction of pit-head stocks by 
faster movement and more systematic 
distribution, expeditious and timely comple-
tion new projects and improvement in the 
Jaw and order situation and control over 
mafia, activities in Bihar Ber,gal coalfields 

National Seminar on Loss Prevention in 
power plants 

3403. SHRI K. RAMAMURTHY 
Will the Minister of ENERGY be pleased 
to state: 

(a) the recomnlendations made by the 
two-day National Seminar on Loss Preven-
tion in Power Plants organised recently by 
the lOSS Prevention Association of India; 
and 

(b) the action proposed to be taken by 
Government thereon? 

THE IvIINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARIF 
MOHAMMAD KHAN): (a) and (b) 
Information is being collected and will be 
laid on the Table of the House. 

Setting up of power plant in Andhra Pra desb 

34"-1, ~HRI K. RAMACHANDRA 
RLDDY : Will the Minister of ENERGY 
b·.;: p!i;:i:jed to state: 

(a) whether the Union Government are 
favour: bly inclined towards the proposal 
of And ~lra Pradesh for setting up l f 200 
M. W. power plant based on natural gas in 
the state; 

(b) if so, the reasons therefor; and 

(c) whether the Union Government 
propose to reconsider the proposal in view 
of large quantity of gas available in Andhra 
Pradesh? 

THE MINISTER OF STATE IN THE 
DEPARTMENT OF POWER (SHRI ARIF 
MOHAMMAD KHAN): (a) to (c) The 




